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2023
(Amount in INR)
Detais of Claim Admitted
i im under| Amount of Claim not
sr. No. Details of Claimant Government BT | dues, that may be set = o Remarks, if any
Date of Receipt R — Amount of Claim Nature of Claim | Whether related |5 Voting Share off vertication adm
(0D/MM/YYYY) Admitted party? inCoC.
2| GST Department - Durgapur 21an23 Y 5408 Statutory No
3 [income Tax Devartment c 6an-23 423422050 Statutorv No B 423422050 Note 3
Total 423,827,548 5450 0.00%) 423,422,050 =
Notes:
1. The above st of creditors reflects claims received by IRP/RP and verified s on December 20, 2023,
2. Claims of the creditors have been verified (to the extent possible) and admitted or not admitted basis the st and workings provided by the Erstuwhie RP.
3. Amount mentioned under Contingent: The claim is subject to outcome o before the rel due to the matter before thority and have AY 202021 ara).
revise th 4, revision in Regulation 14 of and of 2 2016,

4. The resolution




